71231 Chinese Army JULY 1%, 1o87 Disposal of s
on Adjournment Motions
borders (C.A.) Ruling

[Sbri Nath Pai}

hu duty to check the authenticity of nervous and are out to proclaim that

this news and (b) may I know whe- not being supported

ther, as is referred to in the call at- m by the

are about to create mmilar Viet-nams
»n India, Burma and this 13 only the

cat’'s paw?

of Chinese troops or any wunusual
movement across the Sikkim border.
About Bhutan 1 have little to add to
what ] have already said. I have
mentioned that 1 shall investigate it
further. . (Interruptions). ..and M
there 13 any further development, I
shall inform the House It is true

Skri 8. M. Banerjee (Kanpur): They
are afraid of you!

In the present Rules of Procedure and
Conduct of Business in Lok Sabha
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11233 Popers Laid  ABADEHA 21, 1889 (SAKA)

I beg to lay on the Table a copy of
the Annual Report of the Rehabilita-
tion Industries Corporation Limited,
Calcutta, for the year 1965-668 along
with the Audited Accounts and the

clause (1) of section 61SA of the
Companies Act, 1856 |Placed in Lib-
rary, See No LT-900/67].

Raworr of CoMMISSION oF INQUIRY re
COLLAPSE OF THREE HOUSES IN DILX

whenever such g report is Iaid on th
taken

D.G. (Min. of 11334
Food Agrl. ete.

we shall definitely come before the
House and report.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
Emgere Ruroxt

ghri Khadilkar (Khed): 1 beg to
present the Eighth Report of the
Committee on Private Members' Bille
and Resolutions.

1257} hme.
DEMANDS FOR GRANTS—Contd,
MuesTay or Fooo, AarrcutTuns, CoM-

MUNTTY DrvELoPMENT AND Co-OPERA-
TION—Contd,

Mr, Speaker: Yesterday, we had
taken 1 hour 35 minutes on the De-
mands for Grants under this Minis-
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journ. So, instead of beginning the
debate now, we shall begin it after
lunch.

1258 brs.

Lunch tsll Fourteen of the Clock.

The Lok Sabha re-assembled after
lunch at Four Minutes Past, Fourteen
of the Clock.

[Mr. DerUTY-SPEAXIR in the Chair]
DEMAND FOR GRANTS—contd.
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